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IN THE MATTER OF: 
 

Mathuraprasad C Pandey & Ors. …Appellants 

        
Versus 

Parthiv Parikh 
RP for M/s. M.V. Omni Projects (India) Ltd. & Anr. 

 
…Respondents 

               
Present: 

For Appellants:    Mr. Abhijeet Sinha, Ms. Aastha Mehta, Mr. Ravi Pahwa 

and Ms. Helly Parikh, Advocates. 
For Respondents:    

 

O R D E R 
(Through Virtual Mode) 

23.03.2021:   Shri Abhijeet Sinha, learned counsel representing the Appellant 

submits that two recent judgments have been pronounced by the Hon’ble Apex 

Court which deal with the issue raised in this appeal.  He may file a compilation of 

such judgments within three days. 

 Post the matter ‘for admission (fresh case)’ on 6th April, 2021. 
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